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Criminal Appeal  No(s).  924-925/2015

THE STATE OF UTTAR PRADESH                         Appellant(s)

                                VERSUS

BIR SINGH & ANR.                                   Respondent(s)
 
Date : 08-10-2026 These appeals were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s) Mr. Arup Banerjee, AOR (N.P.)
                   
For Respondent(s) Ms. Rimika Chauhan, Adv.

Mr. Abhishek Sharma, AOR                  

          UPON hearing the counsel the Court made the following
                             O R D E R

1. There is no appearance on behalf of appellant- State of Uttar

Pradesh.

2. Learned counsel for the respondent no. 1 has informed this

court that respondent nos. 1 & 2 are no more. Therefore, now the

appeals survive only in respect of respondent nos. 3.

3. Let the amended cause title be filed accordingly.

4. List the matters after four weeks.

(KANCHAN CHOUHAN)                               (KOMAL)
SENIOR PERSONAL ASSISTANT                     COURT MASTER (NSH)
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